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Appeal No. E/2049//2010 - EX[DB] Date 03/01/2012

Assistant Registrar
C.E.S.T.A.T. New Delhi

To:

SH. KAILASH AGARWAL, PROPRIETOR OF

M/S KAILASH TRADERS, MITTAL COMPLEX,
GANJPARA, RAIPUR (C.G.)

SH. KAILASH AGARWAL, PROPRIETOR OF Appellant
Vs
C.C.E. RAIPUR Respondent
I am directed to transmit herewith a certified copy of Final order No. 1059/ 2011  EX[DB| dated 27-12-11

passed by the Tribunal under Section 35-C(1)of Central Excises Act, 1944
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Assistant Registrar

(Excise Appeal Branch)
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CUSTOMS, EXCISE & SERVICE TAX APPELLATE

TRIBUNAL,
WEST BLOCK NO.II, R.K. PURAM, NEW DELHI-110066.
BENCH-DB

Excise Appeal No.E/2049/2010

Kailash Agrawal ...Appellant
Vs.
| CCE, Raipur ' ...Respondent
Present for the Appellant  : None

Present for the Respondent : Shri N. Pathak, DR

Coram: HON’BLE MR.D.N.PANDA, JUDICIAL MEMBER
HON’BLE MR. MATHEW JOHN, TECHNICAL MEMBER

Date of decision/Hearing: 19.12.2011

F/nm, ORDER NO. /059/2011-Ex DATED:

PER: D.N.PANDA

Record does not exhibit compliance to stay order dated
25.2.2011. Ld. DR also confirms there is no deposit. Right of
appeal being conditional to compliance to stay orde; s

dismissed.

[Dictated & Pronounced in the open Court].

(D.N.PANDA)
JUDICIAL MEMBER

(MATHEW JOHN)
TECHNICAL MEMBER

Anita




